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Time Bound
Court Matter
HP STATE POLLUTION CONTROL BOARD,
BELOW BCS, PHASE-III, NEW SHIMLA
No. HPPCB/ OA No. 136/2020 /- / g 67’} Dated: $.x 2027
From: The Member Secretary
To
he Registrar General,
Hon’ble National Green Tribunal, Copernicus Marg,
New Delhi
Subject:- Supplementary Report in the matter of OA No. 136/2020 titled

Veteran Forum for Transparency in Public Life V/s State of HP &
Ors. pending before the Hon’ble National Green Tribunal.

Sir,
It is submitted that in the afore-cited matter, the Hon’ble NGT vide order
dated 22-07-2020 has constituted a joint committee comprising of representatives of CPCB,

HPSPCB and District Magistrate Solan and passed the following directions:-

“.......3. Let a joint Committee of CPCB, State PCB and District Mugistrate,
Solan look into the above issues in the light of contents of the application and take such further
action as may found necessary. The State PCB will be the Nodal Agency for compliance and
coordination. A factual and action taken report may be furnished to this Tribunal within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF................

In compliance to afore-cited order dated 22-7-2020, the joint committee had
visited the site on 12" to 13™ October 2020 and filed a report in the Hon’ble NGT vide HPSPCB
letter No. HPPCB/OA No. 136/2020/- 21384 dated 30-12-2020 with the prayer that complete
sample analysis results are awaited from the Laboratory, hence joint committee may allowed to
file conclusive report after receipt of results.

The matter was listed on 4-1-2021 wherein after perusing the report dated 30-
12-2020 Hon’ble NGT passed the following directions:-

“..........4ccordingly, further action taken report may be separately filed by
the State PCB before the next date by e-mail at judicialngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF. .......".

It is further submitted that now the joint committee has submitted its

supplementary report which is annexed as Annexure R-1/1. Based on the inspections and
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sampling conducted the conclusion and recommendations made by the joint committee are as
under:-
i) There are no standards notified by MoEF & CC w.r.t. residual antibiotics in
industrial effluents.
ii)  Draft notified standards are yet to be decided by MoEF & CC.
iii)  The concentration of residual antibiotics at outlet of CETP in Sirsa river is
much higher than the draft notified standards.
iv)  The treatment efficiency of CETP w.r.t. residual antibiotics is not at par
with the reports and data available in the literature.
v)  The CETP is not meeting the prescribed norms of BOD, FDS and chloride
and discharging effluent into Sirsa River without complying with the

B

prescribed norms. ......".

The copy of Supplementary Report submitted by the joint committee dated
10-03-2021 (annexed as Annexure—R-1/1) may be placed on record please.

It is submitted that as of now there are no specific standards notified by the
Govt. of India for residual antibiotics parameters in the existing notification of standards for
pharmaceutical (Manufacturing and Formulation Industry). However, it is worthwhile to mention
here that all the bulk drugs/pharmaceutical manufacturing units (if not connected with CETP) are
being regulated for the compliance as per standards notified in MoEF & CC Notification dated 9- '
7-2009 (copy annexed as Annexure R-1/2). If the pharmaceutical (manufacturing and
formulation industry) is member of CETP, then the unit is bound to comply with inlet quality
standards notified by the Govt. of HP vide notification dated 17-3-2018 and 26-12-2019 (copies
annexed as Annexure R-1/3 and R-1/4) The notification of specific standards for residual

antibiotics (annexed as Annexure -5 with joint report) is still under proposed stage and shall be

implemented for regulatory aspect as and when finalized by the MoEFF & CC. )
T ~;‘:¢, P
S
(Encl. As Above) /Z \5\2— ]
Dr. Nipun Jindal
Member Secretary
HPSPCB Shimla
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HP STATE POLLUTION CONTROL BOARD 71/2W
HIMUDA COMPLEX, Phase -1, Baddi
Tehsil Baddi, Distt. Solan (HP) Phone-01795- 245374

Lo
No. PCB/ RO Baddi/ Joint Inspection (NGT O.A. No. 1%/2020) /2021- g? Dated - {009
To

ie Member Secretary,
H.P. State Pollution Control Board,
Phase-IHl, New Shimla-171 009.

Sub: Regarding Supplementary Report in the matter of O.A. No.136/2020 (Veteran
Forum for Transparency in Public Life Versus State of H.P. & Ors. Pending
before the Hon’ble National Green Tribunal.

-{V\/ \/O/ Kindly refer to letter No. HPPCB/OA No.136/2020-15899-15901 dated 01.10.2018
A/{ /0 on the subject cited above. In this regard, please find enclosed herewith the Supplementary
Report in the matter of O.A. No.136/2020 (Veteran Forum for Transparency in Public Life

Versus State of H.P. & Ors. Pending before the Hon’ble National Green Tribunal.

Submitted for kind information and further necessary action, please.

\/Vy\]\ \/’ \A, Yours faithfully,

Sr. Environmental Engineer,
HP State Pollution Control Board.
Baddi, Dlstt 2‘Solan 173205
L
Copy forwarded to the Assistant Law Officer, H.P. State Pollution Control Board,
Shimla for information and further necessary action please.

Sr. En‘?ironmental Engineer,
HP State Pollution Control Board.
Baddi, Distt. Solan-173205.
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Supplementary Report in the matter of 0.A. No. 136/2020; Veteran
Forum for Transparency in Public Life versus State of Himachal
Pradesh & Ors., by of the Joint Committee constituted, in compliance
of the order of Hon’ble NGT dated 22.07.2020

1. Background:

In the O.A. No. 136/2020, Veteran Forum for Transparency in Public Life versus State
of Himachal Pradesh & Ors., a prayer has been by the applicant before the Hon'ble
NGT, to direct remedial action against discharge of waste in CETP at Baddi by Acme
Life Sciences, Nalagarh and Helios Pharmaceuticals at Solan to prevent pollution of
river Sirsa and Satluj.

Hon'ble NGT vide its order dated 22/7/2020 observed and directed as under:

“The above issue may need to be looked into and action taken to prevent discharge
of untreated chemical waste in water bodies in the interest of environment and public
health.

Let a joint Committee of CPCB, State PCB and District Magistrate, Solan look into the
above issues in the light of contents of the application and take such further action
as may found necessary. The State PCB will be the Nodal Agency for compliance and
coordination. A factual and action taken report may be furnished to this Tribunal
within three months by e-mail at judicial-ngt@gov.in preferably in the form of

searchable PDF/ OCR Support PDF and not in the form of Image PDF.”

In the progress report filed on 28/12/2020 (Annexure-1), it was submitted by
the Joint Committee that:

“The laboratory of the State Pollution Control Board, does not have the facility for

analysis of residual antibiotics in the effluent samples. Hence, it was decided by

P aar om0

the Joint Committee to hire approved external laboratory for sampling and analysis

of effluent samples to be drawn from CETP and pharma units.

The results of analysis for the samples collected by the Joint Committee have been
received from HPPCB Regional Laboratory, Paonta Sahib and evaluation of the
results indicated that CETP is not meeting the norms prescribed for COD (264 mg/!I
> 250 mg/I), BOD (35 mg/! > 30 mg/l), FDS (2252 mg/! > 2100 mg/!) and Chloride
(1838 mg/I > 1000 mg/l). Therefore, it is concluded that CETP is discharging the
effluent into the Sirsa River without complying with the prescribed norms. The

results of the analysis of the samples are awaited from two other laboratories.

e Page 1of 4
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The samples from CETP, upstream and downstream of Sirsa River and the pharma
units under question, were collected by the joint committee on 09/12/2020 for
analysis of 12 Nos. residual antibiotic residues from Shri Ram Institute of Industrial
Research, Delhi. The results of analysis of effluent samples for residual antibiotics
is expected by 09/02/2021. The issue of discharge of residual antibiotics as raised
by the applicant may be concluded by the Joint Committee after receipt of the

analysis results”.

In view of the above, it was prayed by the Joint Committee before that Honble

National Green Tribunal that :

“The analysis report of the samples collected from CETP and Pharma Units by the
Joint Committee, for analysis in three different laboratories is expected by
10/01/2020. Further, the report of analysis w.r.t. samples collected by the Joint
Committee from CETP, Pharma Units and Sirsa River from the approved external
laboratory is expected by 09/02/2021.

In view of the fact that complete analysis reports will be available by 09/02/2021,
it is humbly prayed to Hon’ble National Green Tribunal that Joint Committee may
kindly be permitted to file the final conclusive report by 15/02/2020.”

Supplementary Report:

The analysis results from the remaining two laboratories w.r.t samples collected
by the Joint Committee have been received (Annexure-2 and Annexure-3),
Further, the report of analysis w.r.t. samples collected by the Joint Committee from
CETP, Pharma Units and Sirsa River for the presence of antibiotics from the
approved external laboratory has also been received (Annexure-4). Accordingly,
supplementary report in this matter is being filed by the Joint Committee as

follows:

i) The results of analysis as received from three different laboratories of
HPPCB, indicated that CETP is not meeting the norms prescribed for BOD
(41, 35 & 38 mg/l > 30 mg/l), FDS (2252 & 3190 mg/l > 2100 mg/l)
and Chloride (1209, 1838 & 1209 mg/l > 1000 mg/l). Therefore, it may

i
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be concluded that CETP is discharging the effiuent into the Sirsa River

without complying with the prescribed norms.

i) The results of analysis of the samples collected from various stages of
CETP and also final discharge point in River Sirsa for the presence of
residual antibiotics indicate that two antibiotics viz. Ciprofloxacin and
Ofloxacin are present in the final treated effluent of CETP as a
concentration of 22.8 ug/l and 69.8 ug/| respectively.

iii)  There are no standards notified by MoEF&CC for residual antibiotics in
industrial effluents. However, these values are 1140 time higher for
Ciprofloxacin (22.8 ug/l Vs. 0.02 ug/l) and 349 times higher for Ofloxacin
(69.8 ug/! Vs. 0.2 ug/l) when compared with the proposed standards in
the draft notification issued by MoEF&CC vide No. CG-DL-E-27012020-
215690 dated January 23, 2020 (Annexure-5), for pharmaceutical
industry effluent and CETPs with membership of Bulk drug and
formulation units.

iv) Similarly, the samples collected by the Joint Committee from the outlets
of two Pharmaceutical Industries viz. Helios Pharmaceutical and M/s
Acme City Tech LLP, leading to CETP, were found be much higher than
the standards proposed in the draft notification issued by MoEF&CC.
Also, the values reported as below quantification limit (BQL), in the
analysis report of the external laboratories may not be considered as
conclusive and within the proposed limits as draft notified by MoEF&CC,
since the BQLs of external laboratory for various antibiotics tested in the
samples, as shared with the Joint Committee, are much higher than
the proposed standards.

V) As per reports and research data available in the literature, the
concentration of residual antibiotics has been found to be reduced by
60-90 % in conventional biological treatment plant. In view to assess
the performance of the biological treatment system installed by CETP,
the samples were collected from various stages of CETP. The results qf
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analysis indicated that the performance of biological treatment system
installed by CETP is not in line with the reports and data available in the
literature, w.r.t. treatment of residual antibiotics. The inefficient
performance of biological treatment system is also evident from the non-
compliance of CETP with regard to biochemical oxygen demand (BOD).

Conclusion and Recommendations:

In view of the fact that:

i) There are no standards notified by MoEF&CC w.r.t. residual antibiotics
in industrial effluents;

ii) Draft notified standards are yet to be decided by MoEF&CC;

iii) The concentration of residual antibiotics at outlet of CETP in Sirsa River, \ «
is much higher than the draft notified standards;

iv)  The treatment efficiency of CETP w.r.t residual antibiotics is not at par
with the reports and data available in the literature;

V) The CETP is not meeting the prescribed norms of BOD, FDS and chloride
and discharging effluent into Sirsa River without complying with the
prescribed norms

It is recommended that Pharmaceutical (both bulk drug and formulation units)

may be directed by Himachal Pradesh Pollution Control Board to provide

primary treatment to the level of predicted no effect concentration (PNEC) as
developed by members of AMR Industry Alliance (Annexure-6), as a site

(Baddi) specific preventing measure, so that there is no adverse impact of

residual antibiotics on the environment and also to prevent development of

antimicrobial resistance (AMR).

This supplementary report is being submitted by the Joint Committee, for the
consideration of Hon’ble National Green Tribunal

N
&
% P
Er. P C Gupta Dr. Narender Sharma

HPPCB, Baddi CPCB, Chandigarh issiongy

Dated: 10/3/2021
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Court Matter
HP STATE POLLUTION CONTROL BOARD,
BELOW BCS, PHASE-III, NEW SHIMLA

No. HPPCB/ OA No. 13672020 /- 2279 o
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(7 Dated: {3 ./ - 1= 2%
From: The Member Secretary
To
L/"I'(eRegistr‘ax General,
Hon’ble National Green Tribunal, Copernicus Marg,
New Delhi
Subject:- Second Progress Report in compliance of order dated 22-07-2020
passed in OA No. 136/2020 titled Veteran Forum for Transparency in
Public Life V/s State of HP & Ors. pending before the Hon’ble
National Green Tribunal.
Sir,

This has reference to order dated 22-07-2020 passed by Hon’ble National

Green Tribunal, Delhi in the afore-cited matter related to alleged discharge of waste water into

rivers by M/s Acme Life Sciences, Nalagarh and Helios Pharmaceuticals, village Malpur Distt.

Solan HP wherein following directions has been passed:-

“..c.ei.3. Let a joint Committee of CPCB, State PCB and District Magistrate,
Solan look into the above issues in the light of contents of the application and take such further
action as may found necessary. The State PCB will be the Nodal Agency for compliance and
coordination. A factual and action taken report may be furnished to this Tribunal within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF................ ”,

In compliance to afore-cited order dated 22-7-2020, the joint committee
comprising of Additional District Magistrate Solan, Senior Environmental Engineer, HPSPCB
Baddi and Scientist E, CPCB, Delhi had visited the pharma units and CETP Baddi on 12 to 13®
October 2020 and filed an interim report dated 14-10-2020.

It is further submitted that as per the information received from the Sr.
Environmental Engineer, Regional Office, Baddi the joint committee again visited the pharma

units and CETP Baddi on 9" and 10™ December 2020 and submitted second progress report



- dated 28-12-2020 (annexed as Annexure R-

-
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1). Based on the inspections and sampling

conducted the conclusion drawn by the joint committee is as under:-

i.

ii.

iil.

v.

The CETP has not installed the system to completely treat category IV effluent (High
TDS/FDS Stream). Despite the fact that CETP does not have the capacity to treat this
type of effluent, CETP has entered into the tripartite agreement with the Industries
generating Category IV effluent has been receiving this category of effluent since 2016.

As per Environmental Clearance granted to CETP Baddi by the Ministry of
Environment, Forests and Climate Change (MoEF&CC), the member industries with
hydraulic loading more than 200 KLD shall treat the effluent in the existing onsite ETPs
and then discharge into CETP for further treatment and discharge. However, it was
informed that Units with hydraulic loading of 200 KLD are not treating effluent in the
onsite ETPs and supplying primary treated effluent to CETP. Therefore, CETP has not
been complying with this condition of the Environmental Clearance granted) by
MOoEF&CC for the last 04 years. Accordingly, the sampling of these units was done by
HPPCB team on 10/12/2020 and the samples were sent to HPPCB Central Laboratory.
The results of the analysis are expected by 10/01/2021.

The observations made by the Joint Commiitee during visit to the two Pharma units i.e.
M/s Acme Life Sciences and M/s Helios Pharmaceuticals mentioned in the original

application are as follows:

¢ Both the pharma units have connectivity with the CETP for supplying the primary
treated effluent, for further treatment at CETP.

e No effluent was found to be discharged directly by the Units, in the drain.

e The Joint Committee collected the samples from the final outlet of the pharma units
under reference, to see the concentration of residual antibiotics in the primary treated

effluent which is being sent to CETP for further treatment. The results of the analysis
are expected by 09/02/2021.

The evaluation of the results of the analysis of the CETP samples collected by the Joint

 Committee on 12-13 October, 2020, indicated intended dilution by CETP so as to

achieve the prescribed norms. Therefore, the Joint Committee conducted unannounced

re-sampling and sent the samples for analysis from three different laboratories.

The results of analysis for the samples collected by the Joint Committee have been

analyzed in HPPCB Regional Laboratory, Paonta Sahib and evaluation of the results

P
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indicated i i |
: that CETP is not meeting the norms prescribed for COD (264 mg/l > 250
m
g l), BOD (35 mg/l > 30 mg/l), FDS (2252 mg/l > 2100 mg/l) and Chloride (1838
el > .
g/1> 1000 mg/), Therefore, it is concluded that CETP is discharging the effluent into

the Si i i ing wi
irsa River without complying with the prescribed norms. The results of the analysis
of the samples are awaited from two other laboratories.

The samples from CETP, upstream and downstream of Sirsa River and the pharma units
under question, were collected by the joint committee on 09/12/2020 for analysis of 12
Nos. residual antibiotic residues from Shri Ram Institute of Industrial Research, Delhi.
The results of analysis of effluent samples for residual antibiotics is expected by
09/02/2021. The issue of discharge of residual antibiotics as raised by the applicant may

be concluded by the Joint Committee after receipt of the analysis results.

In view of the fact that complete analysis reports will be available by 09/02/2021, it is
humbly prayed to Hon’ble National Green Tribunal that Joint Committee may kindly be
permitted to file the final conclusive report by 15/02/2020.

The copy of Second Progress Report submitted by the joint committee dated 28-12-

2020 (annexed as Annexure-R-1) may be placed on record and in view of above submissions,

the joint committee may kindly be allowed to file final conclusive report after 15-2-2021 please. ~._

(Encl. as above)

Member Secretary
HPSPCB Shimla
- .

NMM
Dr.] Nipun Jindal
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HP STATE POLLUTION CONTROL BOARD
HIMUDA COMPLEX, Phase -1, Baddi

Tehsil Baddi, Distt. Solan (HP) Phone-01795- 245374

No. PCB/ RO Baddi/ Joint Inspection (NGT O.A. N0.136/2020) /2020-3516 T Dated:- 38 —\%~ Q¢

’ \Z/
¢ Member Secretary,

H.P. State Pollution Control Board,
Phase-11I, New Shimla-171 009.

Sub: Regarding progress report in the matter of O.A. No.136/2020 (Veteran Forum
for Transparency in Public Life Versus State of H.P. & Ors. Pending before
the Hon’ble National Green Tribunal.

Sir,

Kindly refer to letter No. HPPCB/OA No.136/2020-15899-15901 dated 01.10.2018
on the subject cited above. In this regard, please find enclosed herewith the progress report in
the matter of O.A. N0.136/2020 (Veteran Ferum for Transparency in Public Life Versus
State of H.P. & Ors. Pending before the Hon’ble National Green Tribunal.

LoW-
Submitted for kind information and further necessary action, please.

Yours faithfully,

'S

Sr. Environmental Engineer,
HP State Pollution Control Board.

Baddi, Distt. iglan-l73205.
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- Progress Report in the matter of 0.A. No. 136/2020; Veteran Forum
for Transparency in Public Life versus State of Himachal Pradesh &

Ors., by of the Joint Committee constituted, in compliance of the order
of Hon'ble NGT dated 22.07.2020

1. Background:

In the O.A. No. 136/22020, Veteran Forum for Transparency in Public Life versus State
of Himachal Pradesh & Ors., a prayer has been by the applicant before the Hon'ble
NGT, to direct remedial action against discharge of waste in CETP at Baddi by Acme

Life Sciences, Nalagarh and Helios Pharmaceuticals at Solan to prevent pollution of
river Sirsa and Satluj.

Hon'ble NGT vide its order dated 22/7/2020 observed and directed as under:

“The above issue may need to be looked into and action taken to prevent discharge

of unireated chemical waste in water bodies in the interest of environment and public
health.

Let a joint Committee of CPCB, State PCB and District Magistrate, Solan look into the
above issues in the light of contents of the application and take such further action
as may found necessary. The State PCB will be the Nodal Agency for compliance and
coordination. A factual and action taken report may be furnished to this Tribunal
within three months by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image PDF.”

The Joint Committee Constituted in this matter comprised of the following members:

¢ ADC, Solan (Nominated by District Magistrate, Solan); Sh. Ajay Kumar

Yadav, IAS, SDM having charge of ADC represented District Administration,
Solan during first visit of the Committee on 12-13 October, 2020; Mr.

Mukesh Sharma, Tehsildar, Baddi represented District Administration
during second visit on 9-10 December, 2020.

¢ Er. Praveen Gupta, Senior Environmental Engineer (SEE), HPPCB, Baddi
(Nodal Officer, Nominated by HPPCB)

» Dr. Narender Sharma, Scientist 'E’, CPCB, Delhi (Nominated by CPCB)

The joint Committee was also accompanied by Er. Sunil Sharma, AEE,, Er. Pawan
Kumar, JEE and Er. Abhay Gupta, JEE, HPPCB, RO, Baddi.

The examination of the original application filed by the applicant, by the joint
committee revealed that the following major issues have been raised by the
applicant:

gt \/L O’ZN'Y\W Page 1 of 7
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1. prior study of carrying capacity before granting permission /CTE/CTO to the
industries.

2. Discharge of untreated water and chemical waste by Acme Life Sciences
and Helios Pharmaceuticals in Sirsa River that finally meets to Sutlaj river,
environmental compensation and revival of Sirsa river and Sutlaj River by
taking appropriate measures.

3. Design and adequacy of CETP, Baddi, to neutralize APL
4. Presence of antibiotics in the environment and antimicrobial resistance.

5. No connectivity of industries located in Nalagarh area with CETP and
discharge of untreated waste into open drains.

6. Underutilization of CETP capacity showing that the industries are directly
discharging trade effluents and incapability to neutralize APL

7. Non-disposal of sludge generated at industrial units located at Nalagarh, at
TSDF Plant, Doaba Village, Nalagarh.

2. Progress Report:

In order to assess the adequacy and performance of the CETP and verify the facts
w.r.t. two pharma units listed in the original application, the joint committee visited
CTEP and pharma units on 12 — 13 October, 2020.

The following preliminary observations were made by the Joint Committee during
first visit to the CETP:

i The CETP has not installed the system to completely treat category IV
effluent. Despite the fact that CETP does not have the capacity to treat this
type of effluent, CETP has entered into the tripartite agreement with the
Industries generating Category 1V effluent has been receiving this category
of effluent since 2016. The CETP was requested to provide details of the
industries generating and routing Category 1V effluent from the industries
through CETP along with characteristics of such effluent, to further
examine the issue and submit authentic and validated report to Hon’ble

NGT.

i As per Environmental Clearance granted to CETP Baddi by the Ministry of
Environment, Forests and Climate Change (MoEF&CC), the member

\,x,\ P A
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industries with hydraulic loading more than 200 KLD shall treat the effluent
in the existing onsite ETPs (as already these industries have provided onsite
ETP consisting of primary/secondary and tertiary treatment system) to the
standards mentioned in the consent orders issued by the State PCB and
then discharge into CETP for further treatment and discharge. However, it
was informed that Units with hydraulic loading of 200 KLD are not treating
effluent in the onsite ETPs and supplying primary treated effluent to CETP. -
Therefore, CETP has not been complying with this condition of the
Environmental Clearance granted by MoEF&CC for the last 04 years. The
CETP was réquested to provide volume and characteristics of the effluents
supplied by the industries generated effluent > 200 KLD, to further
examine the issue and its impact on the performance of CETP.

ii. The Joint Committee collected effluents samples from the various stages
of treatment, to assess the adequacy and efficiency of CETP w.r.t
prescribed standards. The samples were also drawn from the upstream and
downstream of the adjoining Sirsa River. The samples were sent to Central

Laboratory of SPCB.

The following observations were made by the Joint Committee during visit to the
two Pharma units i.e. M/s Acme Life Sciences and M/s Helios Pharmaceuticals

mentioned in the original application:

1. Both the pharma units have connectivity with the CETP for supplying the
primary treated effluent, for further treatment at CETP. No effluent was

found to be discharged directly by the Units. '

2. The samples were collected from various stages of treatment plant and sent
to Central Laboratory of State Pollution Control Board for analysis. The

results are expected in 2-3 weeks.

The laboratory of the State Pollution Control Board, does not have the facility for
analysis of residual antibiotics in the effluent samples. Hence, it was decided by

I
o
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the Joint Committee to hire approved external laboratory for sampling and analysis
of effluent samples to be drawn from CETP and pharma units.

The samples from CETP, upstream and downstream of Sirsa River and the pharma
units under question, were collected by the joint committee on 09/12/2020 for
analysis of 12 Nos, residual antibiotic residues from Shri ram Institute of Industrial
* Research, Delhi. The results of analysis of effluent samples for residual antibiotics
is expected in 30 days (for 09 Nos antibiotics) i.e. on 09/01/2021 and 60 days (for
04 Nos. antibiotics) i.e. on 09/02/2021. The issue of discharge of residual
antibiotics as raised by the applicant may be concluded by the Joint Committee
after receipt of the analysis results.

The Joint Committee could not locate the point from where samples were drawn
by the applicant as mentioned in the original application. Therefore, Joint
Committee requested the applicant through HSPCB, to provide location details
along with longitude and lati_tude, enabling the Joint Committee to address issue
of discharge of untreated effluent by the pharma industries. However, no feedback
has been received so far from the applicant. Therefore, the Joint Committee
collected the samples from the final outlet of the pharma units under reference, to
see the concentration of residual antibiotics in the primary treated effluent which
is being sent to CETP for further treatment.

The evaluation of the results of the analysis of the CETP samples collected by the
Joint Committee on 12-13 October, 2020, revealed that CETP is not meeting the
norms prescribed for FDS and chioride. Further very low concentration of TSS in
the samples collected from the aeration tanks indicated intended dilution by CETP
s0 as to achieve the prescribed norms. Therefore, the Joint Committee decided to
make unannounced visit; do resampling and get the analysis done from three
different laboratories, for conduding the issue regarding capacity and efficiency of
CETP. Accordingly resampling of CETP was conducted by CETP by the Joint
Committee on 9-10 December, 2020 and the samples were sent to three different
laboratories viz. HPPCB Regional Laboratory, Paonta Sahib, HPP(B Regional
Laboratory, Shimla and HPPCB Central laboratory, Parwanoo.

: A el Page 4 of 7
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The results of analysis for the samples collected by the Joint Committee have been
received from HPPCB Regional Laboratory, Paonta Sahib and evaluation of the
results indicated that CETP is not meeting the norms prescribed for COD (264 mg/|
> 250 mg/1), BOD (35 mg/! > 30 mg/1), FDS (2252 mg/! > 2100 mg/!) and Chloride

(1838 mg/l > 1000 mg/l). The results of the analysis of the samples are awaited
from two other laboratories.

Since, the member industries with hydraulic loading more than 200 KLD are
required to treat the effluent in the existing onsite ETPs, It was decided by the
Joint Committee to get the sampling of such Units done from HPPCB, to see if the
effluent is being treated by these units to meet the prescribed norms or not.
Accordingly, the sampling of these units was done by HPPCB team on 10/12/2020
and the samples were sent to three different laboratories. The results of the
analysis are expected by 10/01/2021.

3. Conclusion drawn based on the progress made so far in this
matter by the Joint Committee:

Based on the progress made so far in this matter by the Joint Committee
constituted in compliance of the orders of Hon’ble NGT, the following conclusions
are drawn:

i. The CETP has not installed the system to completely treat category
1V effluent (High TDS/FDS Stream). Despite the fact that CETP does not
have the capacity to treat this type of effluent, CETP has entered into the
tripartite agreement with the Industries generating Category 1V effluent has
been receiving this category of effluent since 2016.

ii. As per Environmental Clearance granted to CETP Baddi by the Ministry of
Environment, Forests and Climate Change (MoEF&CC), the member industries
with hydraulic loading more than 200 KLD shall treat the effluent in the existing
onsite ETPs and then discharge into CETP for further treatment and discharge.
However, it was informed that Units with hydraulic loading of 200 KLD are not

, % Qg\\”\"/’ Page 5 of 7
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treating effluent in the onsite

ETPs and supplying primary treated effluent to
CETP. Therefore,

CETP has not been complying with this condition of
the Environmental Clearance granted by MoEF&CC for the last 04
years. Accordingly, the sampling of these units was done by HPPCB team on
10/12/2020 and the samples were sent to HPPCB Central Laboratory. The
results of the analysis are expected by 10/01/2021.

The observations made by the Joint Committee during visit to the two Pharma

units i.e. M/s Acme Life Sciences and M/s Helios Pharmaceuticals mentioned in
the original application are as follows:

» Both the pharma units have connectivity with the CETP for supplying the
primary treated effluent, for further treatment at CETP.

« No effluent was found to be discharged directly by the Units, in the
drain.

» The Joint Committee collected the samples from the final outlet of
the pharma units under reference, to see the concentration of
residual antibiotics in the primary treated effluent which is being
sent to CETP for further treatment. The results of the analysis are
expected by 09/02/2021.

The evaluation of the results of the analysis of the CETP samples collected by
the Joint Committee on 12-13 October, 2020, indicated intended dilution
by CETP so as to achieve the prescribed norms. Therefore, the Joint
Committee conducted unannounced resampling and sent the samples
for analysis from three different laboratories.

The results of analysis for the samples collected by the Joint Committee have
" been received from HPPCB Regional Laboratory, Paonta Sahib and evaluation
of the results indicated that CETP is not meeting the norms prescribed
for COD (264 mg/!1 > 250 mg/I), BOD (35 mg/1 > 30 mg/l), FDS (2252
mg/l > 2100 mg/l) and Chioride (1838 mg/I > 1000 mg/l).
Therefore, it is concluded that CETP is discharging the effluent into

‘Lk‘ W‘)’z\\ 'A.?/o Page 6 of 7
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he Si i ; .
the Sirsa River without complying with the prescribed norms. The

results of the analysis of the samples are awaited from two other laboratories.

The samples from CETP, upstream and downstream of Sirsa River and the
pharma units under Question, were collected by the joint committee on
09/12/2020 for analysis of 12 Nos. residual antibiotic residues from Shri ram
Institute of Industrial Research, Delhi. The results of analysis of effluent
samples for residual antibiotics is expected by 09/02/2021. The issue
of discharge of residual antibiotics as raised by the applicant may be
concluded by the Joint Committee after receipt of the analysis resulits.

Prayer:
The above progress report of the Joint Committee in this matter, is being
filed for the consideration of Hon’ble NGT. '

The analysis report of the samples collected from CETP and Pharma Units by the
Joint Committee, for analysis in three different laboratories is expected by
10/01/2020. Further, the report of analysis w.r.t. samples collected by the Joint
Committee from CETP, Pharma Units and Sirsa River from the approved external
laboratory is expected by 09/02/2021.

In view of the fact that compiete analysis reports will be available by
09/02/2021, it is humbly prayed to Hon'ble National Green Tribunal that
Joint Committee may kindly be permitted to file the final conclusive

report by 15/02/202¢.

The Joint Committee will abide by the further orders of Hon'ble National Green

Tribunal in this matter.
Fed

e

Er. Praveen\Gupta Dr. Narender Sharma Representative of
SEE, HPPCB, Baddi Scientist ‘E’, CPCB, Delhi  District Magistrate, Solan

Dated: 28/12/2020

&
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o ENVINOK,,

3 Himachal Prudesh State Pollution Contro] Board
| REGIONAL LABORATORY, SHIMLA

~ Him Parivesh, Phase-ill, New Shimla-9

Tel: 2673432 e-mail: p'3["3l’.‘:‘ih‘ﬂiﬁaﬁaﬁiignlail;com" P,

No/PCB/RL Shimia’ ' :
a "“";-”'\fla»l\’f)'ls Regort Online 7201 9- TR . - ~
, h port Onbine *2019- 2 4 47— &b Dated Q—é’/ﬂ-y er

To

The Senior Environmental Engineer,
Regional Gifice “HIMUDA COMPLEXD
Phase-i, Baddi, HI'SPCB,

Tehsil Baddi, Distt Solan (HF)

Sub: Analysis results of water samples received offline in Regional Laboratury.
Shimia. '

Please tind enclosed nerevwith anaiysis report 10.3155-3170 of water samples received
vide letter no. PCB/RC Baddi/Saraple detail /20-2421-22 dated 10.12.2020. You are requested 0 send
the analysis report to the concern. Bill of sample testing charging may be raised at your end pl::sc

Submiited for your kind information and necessary action please.

Thanlking Y7,

\V

/ (Sanjeev Sharmi)
Q SeScignufic Officer

In s;lwge/ﬁegion 1 Laboratory

“himla

Encl:- As above )

4l

Copy to: ] o . o ) .
The Member Secretary, IH.P Staze Poilution Conirol Board, Shimla-9 for ki Ln:ﬁn'n'mw;rrﬁ;-:'

Encl:- As Above
S (Sanjes Hharma)



Date of

—2C "

i
Baddi vide [ ogy

T ANALYSs REPes er no.pcB/RO Baddi/Sample Detail/20-2421-23 dated 10.12.2020
RT -
receipt of COD mg/t Tss ™S | S | MLSs | muivss y - i
8/1|B0D me/1 mg/l me/l | mefl | mefi | mgn Nm|N N b osphate Sulphate Phenol | "e59421 | s | 1y | 0&G |sulphide| Fe | zn IT.crl mn | b | Hg
e me/l mg/l meft Ccrmg/t mg/l Chlogn/:\e mg/l | mg/l | mgft mg/l | mg/l | mg/l | mg/t| mght mgllgrng/l
— | 5 m :
188.0 — : -
I 52-0 15640 10908.0 6195.0 = b &2\ il * % - % *k % = Lid Edd EE] Ll - .. LEY
2640. T e
7 015800 | 4180 | ses50 | 2240 | | | L = | = D R S R T T T S P S s
752. T s ;
1120 | 220 192 | 27390 | 22060 | *+ | il S [ = # - - v | x| es - SO UL O A R R
s S Y e « S e 1 d
T e il B BT R R T T e | 3 S I RS N T R B N B R N R S s
X O 112/11/2020| 7.14 1840 340 10.0 2363.0 | 1898.0 . . . we | owx - = bk S L | Sl el e
LB  112/11/2020{ 759 | 7360 320.0 165.7 | 24420 | 19780 . P . wx | e | we - el e e
______ P 112/11/2020] 7.98 | 188.0 41.0 31.0 2237.0 | 1814.0 120552 | 018 1683 | ND | 196 4.0 ND ND |0.0981006  ND | nD 0043
12/11/2020] 7.87 | 2280 44.0 255 2816.0 | 2273.0 .- = P o | e P - o ome e o DT
12/11/2020| 2.48 | 36800 | 15500 | 6609 4232.0 | 39140 P . - e | e - PN S
12/11/2020] =+ *x = 2898.0 i * 2898.0 | 2028.0 n s . i o] e . PN I
- ——— ] 7T - .
112/11/2020! 2.43 | 3168.0 | 14400 | 126740 3419.0 | 27350 & 2& - £x . we [ e ke RS
—— 7700 | 126740 | 3419 =
112/11/2020] *= ** *s 3575.0 o ** | 35750 | 26810 = - - | w1 es (T T (s
! 12/11/2020 786 200.0 65.0 30.2 2480.0 2008.0 LEd % % € e % - x* e e e e - .n - . %
12/11/2020; 5383 | 3612.0 | 12400 | 467.8 | 2708.0 2341.0 = - . - D - *x > e o | e - |- ox | wm | ow F zs | an -
i i
12/11/2020| 817 | 1920 45.0 171.3 | 10945.0 | 6002.0 g = i xx e 2 = o ol ol e il B T | IR Ul N TRl Tl y
Note:As the samples sent by Regional Officer ,Baddi area in coded form wthout an

accordec by competent authority vide letter no. HPSPCB/Misc.Matter (Sci Branch)

y detail of Source of sample and location of samples. The res:
/Vol/V/2020-20900»20902 dated 22-12-2020

B




H.P. STATE POLLUTION CONTROL BOARD
Regional Laboratory, Shubhkhera, Paonta Sahib,
Distt. Sirmour (H.P.), Tele. & Facsimile 01704-265053

PR e

- No. PCB /Regional lab/ Paonta/ (74) Analysis Reports (Vol-IIT) / 2017- 2)/ Dated:- ,Zg/,z/;

To

The Sr. Environmental Engineer,
H.P. State Pollution Conirol Board,
Regional Office, Baddi

Subject:  Analysis repbrt
Sir,

Please find enclosed herewith analysis report no W-567 to W-582 of samples received
in this Laboratory on 11.12.2020 for further necessary action at your end, pl.

Thanking You.

En. As above.

(Dr. Hitender kr. Sharma)
- Sr. Scientific Officer




28— Y

REPORT | sampling | Carboys PARAMETRES
. Date i
No. | Location | Mark Time " tss | cop [ Bob [ os | o Tmiss | wmves
——— (mgf) | (mg) | (mgn) | (mgth "IN g | (g
W-567 ) A 101220 | 1108aM | 7.07 69.0 5400] 3200 | 15770 | 42100 | .- “_
|2 | w-ses B 10-12-20 | 11.10AM 7.02 | 1510 604.0( 360.0 | 21450 | 47890 | -~ | -
3 W-569 c 101220 | 11.20AM 2.56 700.0 2796.0] 1200.0 | 37460 | 37000 — l —
4 W-570 D 10-12-20 |  11.30AM 247 | 9440 | 2824.0] 12500 | 3591.0 | o2gagg - o
5 W-571 E 10-12-20 |  11.40AM 533 |, 3700 | 3120.0| 14200 | 32260 | 31440 — .
18 W-572 F 10-12-20 | 11.50AM 535 |} 4040 3040.0 1270.0 | 30750 | 29790 — b
7 W~573¢." G 101220 | 12.05PW 765 | 150.0 8760, 90.0 | 102800 | 101300 | — J (.
8 W-574 H 10-12-20 | 12.20PM 7.58 146.0 864.0 1200 | 105400 | 103730 —_ —
9 W-575 ! ! 10-1220 |  12.35PM 732 |i 310 3200] 450 | 24800 | pazppt -
10 W-576 J J 10-12-20 | 12.45PM 718 |; 150 2440 260 | 24990 | pompgi| P
11 W-577 K K 1041220 | 12.50PM 742 | 230 2920) 650 | 23820 2153_0{; — i
12 W-578 L L 10-1220 | 12.55PM 2375.0 — - L :| oeo00 | 20100
13 W-579 M M 101220 | 01.05PM — | 14900 - [ _ —_ f‘ 16100 | 1160.0
14 | w-seo N N 10-12-20 |  01.20PM — |isr00 | - - 1 sgeoo | 20400
1 15 W-581 0 o 10-1220 |  01.30PM 6.63 19.0. 2680, 40.0 | 26540 ] 2619.0 — cr®
; 7.18 18.0 264.0] 350 | 25600 \ 2253.0 - ND
NH,-N NO;-N | Phenol | Chioride | Sulphate Suiphids
o) |y -(mgll)\ (g l (mgl) | (mal)
16 | w-582 P P 10-12-20 | 01.30PM | gg 112 | 0242 ‘ 0.281 1838.9 \ 2544 Nit
T.Cr. Zn Fe Ni Pb
(mg) | (mgfy | (mam | § (mgll) (mgh) (mgll)
ND 0.23 } 0.84 \ 0.02 \ 0.10 \ ND ND

Senio:

(,
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:mam Scientific and f%ldustrlal Research Foundation) &

-Delhi - 110007 (India) Website : www.shriraminstitute.org /
SAS 18001 Certified Institute E-mail id : customercare @shriraminstitute.or

. JESTCERTIFICATE NO.: C1/0000248389

Date 27/02/2021
Job No. 2012-1-411-2983

Booking No.  RG2021/1/8306
Booking Date  30/12/2020

Customer Ref No. NO. PCB/RO
Customer Ref Date  BADDI/NGT/20/2433
11/12/2020

CONTROL

MUDA COMPLEX,
. BADDI, DISTRICT

3205

UTLET OF PHARMA STREAM OF CETP DRAWN BY OUR
212.2020 FROM M/S CETP PHARMA STREAM COLLECTION CUM
\DDI MARKED AS "PHARMA STREAM OF CETP" WAS RLCEIVED
po:t No. C1/0000246172 dtd. 11.02.2021)

Result Limit of Quantification Technique Used
490.6 i LC-MS/MS
1221.5 - . LC-MS/MS
BQL 5 O LC-MS/MS
BOL ’ 5 L.C - MS/MS
BQL 50 - LC-MS/MS
BOL 20 LC - MS/MS
it

AUTHORISED SIGNATORY
EMPLOYEE CODE :( o8 )

Page 1of 1

d by reference to the original report.

~11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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riram Scientific and 16dUstrial Research Foundation) \

Delhi — 110007 (India) Website : www.shriraminstitute.org
SAS 18001 Certified Institute E-mail id : customercare@shriraminstitute.org

. TESTCERTIFICATE NO.: C1/0000248391

Date 27/02/2021
Job No. 2012-1-411-2984

Booking No. RG2021/1/8306
DA COMPLEX Booking Date  30/12/2020

: ' A Customer Ref No. NO. PCB/RO
:BADDI’ DISTRICT Customer Ref Date BADDINGT/20/2433
11/12/2020

~ONTROL

3205

ETP OUTLET WATER DRAWN BY OUR REPRESENTATIVE ON

ET OF 3°C OF CLARIFIER CAT-3 MARKED AS "OUTLET OF 3°C OF -
CEIVED. o
ort No. C1/0000246174 dtd. 11.02.2021)

Result Limit of Quantification Technique Used - 0
1228 : . LC-MS/MS
792.4 - . LC-MS/MS

BQL 5 . LC-MS/MS

BQL 5 n  LC-MS/MS

BQL 50 - LC-MS/MS

BQL 20 L.C - MS/ MS

el s goON Rk sk

AUTHORISED SIGNATORY
EMPLOYEE CODE :( 082 )

Page 1of 1

by reforence to he original report,
-11-27000100, 27667267, 27667860 Fax : 91-14-27667207
See overleaf for terms & conditions
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/!
riram Scientific and T "315 trial Research Foundation) \\S

Delhi — 110007 (India) Website : www.shriraminstitute.org
SAS 18001 Certified Institute E-mail id : customercare@shriraminstitute.org

_JESTCERTIFICATE . . NO.: (€1/0000248392

Date 27/02/2021
Job No. 2012-1-411-2985

Booking No.  RG2021/1/8306
i o Booking Date  30/12/2020
/DA COMPLEX, Customer RefNo.  NO. PCB/RO
CBADDI, DISTRICT (o Ref Date  BADDINGT/20/2433
' 11/12/2020

CONTROL

ETP OUTLET WATER DRAWN BY OUR REPRESENTATIVE ON
LET OF SECONDARY CLARIFIER OF CETP PHARMA STREAM
) MARKED AS "OUTLET OF SECONDARY CLARIFIER CAT-3"WAS

port No. C1/0000246175 ded. 11.02.2021)

Result Limit of Quannﬁc&non “Technique Used
6124 - o CLC- I\4§/I\43_ L
1287.3 - o LC-MS/MS
BOL 5 T LC-MS/MS
BOL 5 - LC-MS/MS
BOQL 50 LC - MS/ MS
BQL 20 - LC-MS/MS

© AUTHORISED SIGNATORY - -
EMPLOYEE CODE :( {o&73) |
Pagc?oH S

RPN

!od hy tefercnce to lhe ongmal re;)orl

91-11- -27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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iriram Scientific and Incﬁ?lstrlal Research Foundation)

Delhi — 110007 {India) Website : www.shriraminstitute.org
SAS 18001 Certified Institute E-mail id : customercare@shriraminstitute.org

" WAS RECEIVED.,
poxt No, C1/0000246176 dtd. 11.02.2021)

22.8 .
69.8 -
BQL

BQL 5
BQL 50
BQL 20

Page 1 of 1

TEST CERT!FICATE NO.: ¢C1 10000248393
Date 27/02/2021
: o Job No. 2012-1-4}11-2986
ON:CONTROL
Booking No.  RG2021/1/8306

, N Booking Date  30/12/2020

JDA COMI !‘”\ Customer Ref No. NO. PCB/RO

-BADDI, DISTRICT Customer Ref Date  BADDI/NGT/20/2433

' 1171272020

ETP QUTLET WATER DRAWN BY OUR REPRESENTATIVE ON S
\L. DISCHARGE OF CETP IN RIVER SIRSA BADDI (HP) MARKED AS - s

Result Linit 01’Quantiﬁca§ion Technique Used

© LC-MS/MS

LC-MS/MS
LC-MS/MS -

L LC-MS/MS
LC - MS/ MS
LC - MS/ MS

© AUTHORISED SIGNATORY - =~ @
EMPLOYEECODE :( foff) -

R

{ report.

by reference to the

See overleaf for terms & conditions

91 11-27000106, 27667267, 27667860 Fax . 91-11-27667207
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Shriram Scientific and In/dus?rial Research Foundation) “}

Delhi ~ 110007 (India) Website ; www.shriraminstitute.org
SAS 18001 Certified Institute E-mall id : customercare @shriraminstitute.org

_TEST CERTIFICATE _ NO.: C1/0000246172

T

Date 11/02/2021
Job No. 2012-1-411-2983

Booking No. RG2021/1/8306

i Booking Date  30/12/2020
ORFICE HIMUDA COMPLEX, Customer Ref No. NO. PCB/RO

DLTEHSILBADDIL, DISTRICT (v coimer Ref Date  BADDINGT/20/2433
11/12/2020

CONTROL

:,UTLET OF PHARMA STREAM OF CETP DRAWN BY OUR
2.2020 FROM M/S CETP PHARMA STREAM COLLECTION CUM
ADDI MARKED AS "PHARMA STREAM OF CETP" WAS RECEIVED.

Result Limit of Quantification Technique Used
571 10 1L.C-MS/MS
BQL 10 LC-MS/MS
BQL 10 LC - MS/ MS
BQL 10 LC-MS/MS
BQL 10 1.C - MS/ MS
BQL _ 10 LC-MS/MS
BQL 50 LC-MS/MS

will be reported later.

K o ok o o

EMPLOYEE CODE : ( {[0.S )
Page 10of 1

RTLIeNS i s 2 A )

ed by reforenco to tho original repont.

1-11-27000100, 27667267, 27667860 Fax : 91.11-27667207
See overleaf for terms & conditions
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riram Scientific and Ind8&fial Research Foundation) %

Delhi — 110007 (India) Website : www.shriraminstitute.org -
SAS 18001 Certified Institute E-mail id : customercare @shriraminstitute.org

_TESTCERTIFICATE  NO.: C1/0000246174
Date 11/02/2021
Job No. 2012-1-411-2984
JON'CONTROL

Booking No. RG2021/1/8306

Booking Date  30/12/2020

DA COMPLEX, Customer Ref No. NO. PCB/RO

il; BADDL, DISTRICT Customer Ref Date BADDY/NGT/20/2433
A 11/12/2020

ETP OUTLET WATER DRAWN BY OUR REPRESENTATIVE ON
LET OF 3°C OF CLARIFIER CAT-3 MARKED AS "OUTLET OF 3°C OF
ECEIVED,

Result Limit of Quantification Technique Used
313 10 LC - MS/ MS
BQL 10 LC-MS/MS
BQL 10 ~ LC-MS/MS
BQL 10 LC - MS/MS
BQL 10 LC-MS/MS
BQL 10 LC - MS/MS
BOL 50 LC - MS/MS

Rk ok ok

ED SIGNATORY
EMPLOYEE CODE :{ Y|5< )

Page 1 of 1

T— eniyan s,

d by reference to fhe originai report.

1-11-27000100, 27667267, 27667860 Fax : 91-11.27667207
See overleaf for terms & conditions
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iriram Scientific and.’hﬁ}ﬁt}ial Research Foundation) \\}

Delhi — 110007 (India) Website ; www.shriraminstitute.org °
AS 18001 Certified institute E-mail id : customercare@shriraminstitute.org

__TEST CERTIFICATE NO.: C1/0000246175
Date 11/02/2021
Job No. 2012-1-411-2985
ONTROL

Booking No. RG2021/1/8306

: i Booking Date  30/12/2020
EFICEHIMUDA COMPLEX, Customer RefNo.  NO. PCB/RO

HSIL BADDL DISTRICT  ~ cvomer Ref Date  BADDI/NGT/20/2433
11/12/2020

;TP OUTLET WATER DRAWN BY OUR REPRESENTATIVE ON
':L:ET OF SECONDARY CLARIFIER OF CETP PHARMA STREAM
Yy MARKED AS "OUTLET OF SECONDARY CLARIFIER CAT-3" WAS

Result Limit of Quantification Technique Used
392 10 . LC-MS/MS
BQL 10 ....LC -MS/MS
BQL 10 LC - MS/MS
BQL 10 LC - MS/MS
BQL 10 LC - MS/ MS
BQL 10 LC-MS/MS
BQL 50 LC - MS/MS
Limit

ill be reported later,

D SIGNATORY
EMPLOYEE CODE : ({05 )

Page 1of 1

{ed by reforence 1o the orlginal report.

':1-1 1-27060100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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TEST CERTIFICATE _NO.: C1/0000246176

TR g

Date 11/02/202t
Job No. 2012-1-411-2986

Booking No. RG2021/1/3306
: Booking Date  30/12/2020
DA COMPLEX, “ustomer Ref No. ~ NO. PCB/RO
BADDI, DISTRICT oo Ref Date  BADDUNGT/20/2433

"ONTROL

11/12/2020
205
Result Limit of Quantification Technique Used
BQL . 10 LC-MS/ MS
BOL 10 LC- MS/ MS
BQL 10 LC - MS/ MS
BQL 10 ' LC-MS/MS
BQL 10 . LC-MS/MS
BQL 10 LC -MS/MS
BQL. 50 LC - MS/MS

:

AUTHORISED SIGNATORY
EMPLOYEE CODE : (H{{D S )

Page 1of 1

SR RETERN R o

SITIULE FURK INDUSITRIAL KESEARUH
hriram Scientific and Irdtstrial Research Foundation)

Delhi - 110007 (India Website : www.shriraminstitute.org
SAS 18001 Certified Institute E-mail id : customercare @shriraminstitute.org

y

PSS

d by reference to the original report.

91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
: See ovetleaf for terms & conditions
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riram Scientific and Tndstrial Research Foundation) o\

Delhi — 110007 (India) Website : www.shriraminstitute.org /
SAS 18001 Certified Institute E-mail id : customercare@shriraminstitute.orc

TEST CERTIICATE ~~ NO.: C1/0000246178

03t s RA st

e RO ORI AN

Date 11/02/2021
Job Ne. 2012-1-411-1194

Booking No. RG2021/1/7745
: Booking Date  11/12/2020

DA COMPLEX, Customer Ref No.  PCB/RO BADDI/NGT/20-2401
BADDI, DISTRICT Customer Ref Date  03/12/2020

TON:CONTROL

Result Lintit of Quantification Technique Used
BQL 10 1.C - MS/MS
BQL . 10 LC-MS/MS
BQL 10 ' 1.C-MS/MS
BQL 10 LC-MS/MS
BOL 10 LC-MS/MS
BQL 10 LC - MS/MS
BQL 50 LC - MS/ MS
Limit

Parameters, will be reported later.

sk ok o e
AUTHORISED SIGNATORY
EMPLOYEE CODE :( |G )

Page 1 of 1

ed by reference to the original report,

1-11-27600100, 27667267, 27667860 Fax : 91-11.27667207
See overleaf for terms & conditions
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riram Scientific and Hd%gtrial Research Foundation) \37

Dethi — 110007 (india) Website : www.shriraminstitute.org
SAS 18001 Certified Institute E-mail id : customercare @shriraminstitute.org

TEST CERTIFICATE NO.: C1/0000246179

Date 11/02/2021
Job No. 2012-1-411-1195

Booking No.  RG2021/1/7745
Booking Date  11/12/2020
DA COMPLEX, i omer RefNo.  PCB/RO BADDIYNGT/20-2401
BADDI, DISTRICT Customer Ref Date  03/12/2020

TIONCONTROL

WATER DRAWN BY OUR REPRESENTATIVE ON 09/12/2020 FROM
F:CETP BADDI IN SIRSA RIIVER (APP 3 KM) MARKED AS

WAS RECEIVED.
Result Limit of Quantification Technique Used
BQL 10 .LC - MS/ MS
BQL 10 1LC - MS/MS
BQL 10 LC - MS/MS
BOQL 10 1L.C-MS/MS
BQL 10 LC-MS/MS
BQL 10 LC-MS/MS
BQL 50 LC-MS/MS
Limit

Sk sodkok koK

AUTHORISED SIGNATORY
EMPLOYEE CODE :{ Y{0<)
Page 1of 1

S,

30 by reforence fo the original report,

11127000100, 27667267, 27667860 Fax : 91-11-27667207
i See overleaf for terms & conditions
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iriram Scientific and H}?Tustrlal Research Foundation)

W
Dethi - 110007 (India) Website : www.shriraminstitute.org
ISAS 18001 Certified Institute E-mail id : customercare @shriraminstitute.org

e, SR

..JESTCERTIFICATE  NO.: C1/0000248395

Date 27/02/2021
dob No. 2012-1-411-1195

Booking No. RG2021/1/7745
Booking Date  11/12/2020 N
Customer Ref No. PCB/RO BADDI/NGT/ZO-'Z{IQI' “ e
Customer Ref Date  03/12/2020 S

DA COMPLEX,

YATER DRAWN BY OUR REPRESENTATIVE ON 09/ 12/2020 FROM
ZTP BADDI IN SIRSA RIIVER (APP 3 KM) MARKED AS
: WAS RECEIVED.

Result Limit of Quantification Technique Used
BQL 5 L LC-MS/MS
BOL 5 S LC-MS/MS
BOL 5 LC - MS/ MS
BQL 5 1.C - MS/ MS
BOL 50 “LC - MS/MS
BQL 20 LC - MS/MS
imit

Ak gk Rk

AUTHORISED SIGNATORY
EMPLOYEE CODE :( (o1 )
Page 1 of 1 :
:fcd by mferonc:‘;:;;e original fepo;thawN o o . o
1-11-27000100, 27667267, 27667860 Fax : 91-11-27667207

See overleaf for terms & conditions
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riram Scientific and Industial Research Foundation) 24
Dethi — 110007 (India) Website : www.shriraminstitute.org
SAS 18001 Certified Institute E-mall id ; customercare@shriraminstitute.or:
TESTCERTIFICATE NO.: ClU0000248394
Date 27/02/2021
; . Vo,  2012-1-411-119
1ON.CONTROL Job No. 2 4
' Booking No.  RG2021/1/7745
. ing Dat 11/12/2020
UDA COMPLEX, Booking Date

Customer Ref No. PCB/RO BADDINGT/20-2401 i

SIL. BADDI, DISTRICT Customer Ref Date  03/12/2020 ’

205

VATER DRAWN BY OUR REPRESENTATIVE ON 09/12/2020 FROM
#AM OF CETP BADDI (HR) MARKED AS “UPSTREAM OF CETP" WAS - -

port No. C1/0000246178 did, 1 1.02.2021)

Result Limit of Quantification Technique Used .
BQL s ©LC-MS/MS
BOL. 5 CLC-MS/MS

BOL 5 " LC-MS/MS

BOQL 5 _ . LC-MS/MS

BQL 50 " LC-MS/MS

BOL 20 LC - MS/ MS

AUTHORISED SIGNATORY
EMPLOYEE CODE :( Lo )
Page 1 of 1

L PN A T,

ted by reference to tho originat Feport.

1-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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Delhi —~ 110007 {India) Website : www.shriraminstitute.org
SAS 18001 Certified Institute E-mail id : customercare@shriraminstitute.org

_ TEST CERTIFICATE NO.: | C1/0000248176

? AN < - FEPMEIOX

P R RPN NN

Date 26/02/2021
Job No. 2012-1-411-2320

Booking No. RG2021/1/8055
Booking Date  22/12/2020

Customer Ref No, NO. PCB/RO
Customer Ref Date BADDUNGT/20/2433
11/12/2020

CONTROL

OF:QUTLET DISCHARGE TO CETP DRAWN BY OUR REPRESENTATIVE
N:09/12/2020 RROMM/S HELIOS PHARMACEUTICAL, VILL. MALPUR BADDI WAS RECEIVED.

Result Technique Used
(.96 LC-MS/MS

-—-——_‘\j}
AUTHORISED SIGNATORY
EMPLOYEE CODE :( o8 )
Page 1of 1

SR

fod by rclnrcnce to the originat report.

91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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’SAS 18001 Certified Institute E-mail id : customercare @ shriraminstitute.org

TEST CERTIFICATE NO.: C1/0000248152
Date 26/02/2021
Job No. 2101-1-411-599
CONTROL . 3
Booking No.  RG2021/1/8562
' Booking Date  08/01/2021
HIMUDA COMPLEX,

Customer Ref No. NO. PCB/RO BADDI /

Customer Ref Date  NGT/20/2433
1171272020

ULR NO. T(C544421000002725F

HSIL BADDI, DISTRICT

FWATER DRAWN BY OUR REPRESENTATIVE ON 09/12/2020 FROM
ISCHARGE I‘O CETP, M/S ACME CITY TECH LLP, PLOT NO.103,104,105, EPIP PHASE -
ARKED AS " ETP OUTLET, AFTER PRIMARY TREATMENT" WAS

rt no. C1/0000246152, Dated: 11.02.2021)

Result Technigue Used
0.17 LC-MS/MS

AUTHORISEL SIGNATORY

EMPLOYEE CODE :( o8 )
Page 1 of 1

S P S T N g el et SN PR N Ao o s LS 2 FCRE RN

ated by rc!e.z;'nce- to the o:ig.inal.w;;:l’.l
91-11-27000100, 27667267, 27667860 Fax : 91-11.27667207
See overleaf for terms & conditions
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 TEST CERTIFICATE NO.:  C1/0000246152

Date 11/02/202]
Job No. 2101-1-411-599

Booking No. RG2021/1/8562

Booking Date  08/01/2021

MUDA COMP LEX, i Customer Ref No. NO. PCB/RO BADDIL/
BHSILBADDL DISTRICT ¢y gtomer Ref Date  NGT/20/2433

© 1171272020

VATER DRAWN BY OUR REPRESENTATIVE ON 09/12/2020 FROM
ETP, M/S ACME CITY TECH LLP, PLOT NO.103,104,105, EPIP PHASE -
RKED AS " ETP OUTLET, AFTER PRIMARY TREATMENT" WAS

Result Limit of Quantification Technique Used
423 10 LC - M5/ MS

11 be reported later.

sk ook ok ok ok
AUTHORISED SIGNATORY
EMPLOYEE CODE : ( {{0< )

Page 1 of 1

RO e

o by reference to the original report,

1-11-27000100, 27667267, 27667860 Fax :9111.27667207
See overleaf for terms & conditions
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Shriram Scientific and Industrial Research Foundation) \ﬁ

d, Delhi ~ 110007 (India) Website : www.shriraminstitute.org
SAS 18001 Certified institute E-mail id : customercare@shriraminstitute.org

TEST CERTIFICATE NO.: C1/0000248153

Date 26/02/2021
_ ' Job No. 2012-1-411-1863
UTION CONTROL !
Booking No. RG2021/1/7952
R Booking Date  18/12/2020
HIMUDA COMPLEX,

Customer Ref No. NO. PCB/RO BADDI/NGT/

Customer Ref Date  20/2433
11/12/2020

L. BADDI, DISTRICT

73205

F OUTLET DISCHARGE TO CETP WATER DRAWN BY OUR
N:09.12.2020 FROM M/S ALKEM LABORATORIES, VILIL.AGE THANA BADDI
I‘P-.‘CUM STP OUTLET" WAS RECEIVED.

'eport no, C1/0000246153 dated 1 1.02.2021)

Resuit Limit of Quantification Technique Used
BQL 5 L.C - MS/ MS§

on Limit

AUTHORISED SIGNATORY
EMPLOYEE CODE :( {082 )
Page 1 of 1

fed by reference to the original report.

91-11-27000100, 27667287, 27667860 Fax: 91-11.27667207
See overleaf for terms & conditions
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AS 18001 Certified Instifute E-mail id : customercare @ shriraminstitute.or

_.TESTCERTIFICATE NO.: C1/0000246153

Date 11/02/2021]
Job No. 2012-1-411-1863

Booking No. RG2021/1/7952
Booking Date  18/12/2020
UDA COMPLEX, Customer Ref No.  NO. PCB/RO BADDYNGT/
BADDL DISTRICT Customer Ref Date  20/2433
11/12/2020

LCONTROL

205

¢} OUTLET DISCHARGE TO CETP WATER DRAWN BY OUR
2.2020 FROM M/S ALKEM LABORATORIES, VILLAGE THANA BADDI
M STP OUTLET" WAS RECEIVED.

Resuit Limit of Quantification Technique Used

BQL 10 LC - MS/MS

BOL 10 : LC-MS/MS

BQL 10 _ ’ 'LC—MS/MS‘
imit

fll be reported later.

4  empLOYEEcoDE :( |5 C )
Page 1 of 1

by eforonc o the orlginal oport,
-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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T
EXTRAORDINARY
AR [1I—9vE 3—39-g9% (i)
PART IT—Section 3—Sub-section (i)

1 E O R R RIS
PUBLISHED BY AUTHORITY

. 41] 7% facelt, geeafiam, swat 23, 2020/4T9 3, 1941
No. 41} NEW DELHI, THURSDAY, JANUARY 23, 2020/MAGHA 03, 1941

qYTET, I S Sy TRadT A

Ffeg=ET
< faedlt, 23 Sad, 2020

T, FT. . 44().—2rfergaT, o i gty watawor (Fwero) sferfaas, 1986 (1986 F1 29) #i 41=1 6
s aT=T 25 # waed ATRRAT BT TANT HI G ST HLA T Teq19 AT g, &7 FAeaferiad s gtazor (qero) F=w,
1986 F f=ry 5 F IUfATw (3) Y SALATIEATE, STAATLTLl R STH GIRT THIAT g hf THTEAT 8, HiT SATAFRT F
fore, waaerr s fem Sar & i gadar g & sl R B 9w srew sifdgee 0 sw are §, S
AT F T & g, Rred ag sfteEer safdse §, STAaremer w7 Sqese FT & ST 8, 916 & & ety f
TuTHE T 97 39w ge=Ta fFem AT stom

TET 1 e, S ITeT AfEaT § fafate yearat ux FE A9 AT g o H RadE 7, 39 T FY
fafafise 6 1 wafy ¥ o, F=hg g g BER e o % R, iy a1 game afbeE, agtex, a9 &)
STy afEdy dErer, 3RY wwiaRer 99d, S 9w A%, 9% Rer - 110003 FToAT AT T4 AT
mscb.cpcb@nic.in 3T h.kharkwal@nic.in U< T T, T Tguor AEaer 1€ ofix #=rerd & asiia® S &
forfer &9 F &9t 7o

TS A=

FeETT GRTL, TATE0T (H2er0r) Afafaae, 1986 & ofix offas Femem wa & forw waagmar Metated s
FATAT &, AT~

432 GI/2020 )
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1 dfreg s it wroH—(1) 3T FeET @ walaRer (wRewn) "avgw fewm, 2019 FET ST
(2) & sfAERiRes Trsta= 7 S sffaw wTera B A § A g N

2. watager (weew) stfafagw, 1986 7, Sg=i-1 § #9 g6 73 3 Iow gafdq ufetyat & fou R=fafea w0
gt 3R whateat wiaea Ft St oraia-

w7 9. FET i A
1 2 3 4
. Wﬁm@“‘ %. e AT .
YT AT 7 sifaw =€
aigwr & forg =g a19) frow sl Se wa
T BIEhT e / ue §(
i) st e
o= 6.0 -8.5
1) 3 fawr 27 Rl afeaay( 30
IS 250
fuauy 100
LSRG 2100
CEE AL ETIEACIES! 10
i 100% sfe&Ta § gger 96 Hel & 9Ta gl

S - e e £ 90% Ieqwsiifaar
ii) srfaficr tnfiex
FATFe A5 IS ' 50
ATESE ATEEISH 10
ST 0.05
o arfeae 0.05
* STTEE T 0.06
S PTEA T FAINTE 0.9
Fiehe ff F =7 # 5
FARTES 1000
Tehe SO4 HET H 1000
FAIREE 2
TH & &9 § gohiss 2
HeTR AR 1
Tl AT FAR 1
Sizul 5
reT 3
GIEL 3
T FIHAA 2
THITaeie HIgH) Cré+) 0.1




[T 1-"oe 3(i)] HTLT T TSI © ST 3
qrgarss 0.1
EICIEEY 0.2
9T 0.01
e 0.1
weex o 9T TeeF) T ( 0.05

iii) aTET SiEETT v 997 ¥ Fearfa X @ S ¥ S aeeee ¥ g

AT 1 FadT, 2016 HF AT T F ATAR TAF () 4 .EATAT S8 Qe
) digddt) ¥ e, sy I gy Iigera avge 997) fDE) F Rfere &
I Al o FRafat F g araTg AT9EEt, TR ATSaisi i gdT deed

¥ forg gaee FrfordT wdegd fAyia :3 |
feoqeft:

SNTUE= 977 797 ST [AFforsen & 7T aer freereor yorrelt 9% fasR forar Srar )
5 arfard dRrefiest ¥ Rrg Fraffea £ 18 dwret F @@ w31 i sReEt @
TTRAT STIAT ITITIGTS & TIRT § AT STCAT| (FORT ey arfe/atrery) aREmT /
FIATHT & ST STAiRUE & qF ST H1 90 ga7 o fAatior et § Seuadt ag
AT ST

** 3 I TET ST :6582-1971 F ET< A R sraer

"afafw dEeR S = # PRy drftex wfer ik s F ara w) Raifa G
ST

**q Hrg 37 I 9T I G S d5i7, Stiead, W, eTseie s,
FAIASA T H7 FFIIT F G

ok % TS HTATE TSRS IFTell o STelTaT THYaTs, ST JTeil THeal & forw @Ry
gt

T uiFaT RoRT 329 / & wrf §39 ¥ Ssiq AE

i giwor ¥ fere dife ww )Reim/eaes 3)
FATA 15

BT THe 9Ty 35

FIfRT 30

EEiG) 5

Zrfeas 100

[UECAGIECER) 1000

[EEEIREIPT 200

SIECICE 100

T 2000

T faemaeE w1 5 . gFA, STERT R T Rew ¥ 3% ¥ @fl a1 gmr ik

. € g AR FAwior SinT § anfie aReme § @ safine e 9 gar &k

Rt geTea i weeaT afga @iadh
9o UEtaifes srafarse A= arferdr § o 710 9147 % awraT a1 sey w9 g
pfieT giwor & forg diffa 7)) u/g /1)

i wfrrfe 6.40
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i, TR R > 0.10

iil. TR R ff 0.01

iv. TR R 0.10

V. THISATS R 0.01
VANERIGIEGE 3.20

vil. TRrEETE R 0.01
viii. gTfeaHT 0.20
ix. st 3.20

x. ST e 0.03

Xi. STE Rt 0.10

xii. FTATE 0.80
xiii. §heeTIT 0.20
xiv. TSR 0.80
XV. ARETATHTH 8.40
XVi. ARTAT S 1.60
XVii, TRTATIET 0.80
XViii. SETSITorT 0.40
xix. FHEAR 0.10
XX THITER 0.20
xxi. T hirET 0.02
XXii. RIS 0.20
xxiii, TR fEFaT 0.04
XXiv. SRufFafeT 3.20
XXV, HB O 0.02
XXVi. RIS TR 0.10
Xxvii. ST 0.64
Xxviii, TReTrferT 0.02
XXiX. AheTfedw 0.20
XXX. URETSLeA 0.10
XXXi. FEETAHT 0.02
XXxii. TR farver 0.09
XXXiii. AR 0.76
XXXiv. RIS 0.01
XXXV. TBIToT 0.20
XXXVi, TRTA T 0.03
XXXVii. TR AehTeT 3.20
xxxviii. R R 0.02
XXXiX. TS R 0.03
xl. Tt ufae 22.40




AR S

- Yk~

SN

[A0T T—'vE 3(i)] T T 19T STETETLT 5
P xli. BT 0.20
xlii. FrersTaTERA | 0.04
liii. FEr TR 0.05
xliv. wiferfes 0.80
xlv. STETHTS e 0.40
xlvi.Tearfae 0.02
xlvii. ErETA® 0.04
xlviii. ST T 0.80
xlix. TACTHTE o 1.92
ReGrIECITE 0.02
li. T 0.05
lii. TR R 0.20
liii. TS e 0.80
liv. FoAT 0.01
Iv. FreTTR TS AT 0.01
Ivi. Gl TR AR 0.80
Ivii, SRS IS 0.10
Iviii, LR 0.10
lix. RIS R 0.80
Ix, R Tfre 0.20
Ixi. FEreT TR 0.05
Ixii. SRR 0.02
Ixiii. STeraTs R 0.08
Ixiv. SHTIT 0.05
Ixv. srEEIAETRE 0.05
xvi. SETRTASITeT - 0.004
Ixvii, FTATATE R 0.44
Ixviii. ST T TR R 0.10
xix. T R 0.72
[XX. FTSASIToIE 2.68
[xxi. FTCTRTSH 0.80
Ixxii. ¥ T 0.40
Ixxiii, FIH 0.02
Ixxiv. FErAesTIer ' 0.05
IXxv. ATETaTg o 0.40
Ixxvi. AT o , 0.05
Ixxvii. TR 0.10
Ixxviii, TR e e 6.40
IXXiX. AT 0.20
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Ixxx. FETE R = 0.01
Ixxxi. YR 020

I, R 25.60

Ixxxiii. TIFT T 0.20

[xxxiv. AT T 0.20

Ixxxv. sifeTiRTeE 0.40

IXxxvi. S T foRere 0.20

Ixxxvii, T e 3.20

Ixxxviii. R R 0.02
Ixxxix. TR ferT 0.20
xc. g AT 0.80
XCi. I R 0.02
xcii. Rwrra e 0.02
xciii. TR rerETE R 0.40
XCiv. Farfresier 0.40
XCV. TR T Ol 0.02
Xevi. R TSR 12.80
xcvii. RaraTE e 0.20

xcviii. T ETE R 6.40

XCiX. easFeq v 6.40
C. FFHIRATRM 288.00

ci. genTe AR R 20.00
cii. AeRTS T 0.24
ciil. eI ARSI 0.24
civ. el 17.60
cv. IS 3.92
cvi. SEFr=raT 0.20
cvii. T R 0.02
cviii, ZZraTsaeT 0.40
cix. e srer 0.40
ox. ferefom 0.40
oxi. femrfRifem 3.20
cxii. fevraT e 0.40
cxiii. e R 0.17
oxiv. feeeftfam 0.40
CXV. STFHTE R 0.40
cxvi. e 0.20
Cxvii. SraTHATFRITIRI 0.01
cxviil. TR 0.33
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[ATT I-Ev 3(i)] HTLT o7 TSI ¢ ST 7

4

CXiX. ST T 3.20

oxx. e e 0.80

N ACIEIGRICIEI GRS 0.80. "

froqoft: - dhamEifes srafire I=F e A1 SO T AT ST Sf ATt GaiATE A9IUY HEE
arerar e fAfre s 3 forw srfergi~a fve 1o wewss 1 o g g

[1.%.79.-15017/12/2018-HdIes]

R T, 99 9=

ool qor faw sRa 3 Tore STeTRe, - I, @ 3, I-uT (i) H kAt 19 qawes, 1986 @i
TEAT FT.3M. 844 (1) G THTIAT T T I 3z 3% sffaw I i 26 fewwag, 2019+
aT.F1.. 952 (=1) F srfeg==T gy denied B @ om

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION

New Delhi, the 23rd January, 2020

G.S.R. 44(E).— The following draft of the notification, which the Central Government proposes to issue in
exercise of the powers conferred by sections 6 and 25 of the Environment (Protection) Act, 1986 (29 of 1986) is hereby
published, as required under sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, for the information of
the public likely to be affected thereby; and notice is hereby given that the said draft notification shall be taken into
consideration on or after the expiry of a period of sixty days from the date on which copies of the Gazette containing
this notification are made available to the public.

Any person interested in making any objections or suggestions on the proposals contained in the draft
notification may forward the same in writing, for consideration of the Central Government within the period specified
above to the Secretary, Ministry of Environment, Forest and Climate Change, Indira Paryavaran Bhawan, Jor Bagh
Road, New Delhi-110003, or send it to Member Secretary, CPCB and Scientist ‘E’ Ministry at the e-mail address i.c.
mscb.cpcb@nic.in and h.kharkwal@nic.in.

Draft Notification

The Central Government hereby makes the following rules further to amend the Environment (Protection)
Rules, 1986, namely:-

1.  Short title and commencement- (1) These rules may be called the Environment (Protection) Amendment Rules,
2019.

(2) They shall come into force on the date of their final publication in the Official Gazette.

2. Inthe Environment (Protection) Rules, 1986, in Schedule-l, for serial number 73 and the entries relating thereto,
the following serial number and entries shall be substituted, namely:-

SL Industry Parameters Standard
No.
1 2 3 4
w3 Bulk I()lrug A. EFFLUENT STANDARDS
an
Formulation o For final outlet of ETP
(Pharmaceuti Limiting value for concentration (in mg/l except for pH
cal) and Bio assay)
i) Compulsory Parameters
pH 6.0 -8.5
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BOD (3 days 27°C) 30 4
COD 250
TSS 100
TDS 2100
Oil & Grease - 10
Bio - Assay Test** 90% Survival of Fish after first 96 hours in 100%

effluent
ii) Additional Parameters
Ammonical Nitrogen 50
Nitrate Nitrogen 10
***Benzene 0.05
***Toluene 0.05
***Xylene 0.06
***Methylene Chloride 0.9
Phosphates as P 5
Chlorides 1000
Sulphates as SO, 1000
Fluoride 2
Sulphides as S 2
Phenolic Compounds 1
Total Residual Chlorine 1
Zinc 5
Tron 3
Copper 3
Total Chromium 2
Hexavalent Chromium (Cr®") 0.1
Cyanide 0.1
Arsenic 0.2
Mercury 0.01
Lead 0.1
%% A ctive Pharmaceutical 0.05
Ingredient (API)

iii) for final outlet of Industries discharging to CETP

For each Common Effluent Treatment Plant(CETP), the state Board will prescribe inlet
quality Standards for general parameters, Ammonical Nitrogen and Heavy Metals as per
the design of the Common Effluent Treatment Plant(CETP) and local needs and
conditions. As per notification S.0. 4 (E) dated 1°January, 2016

Note:

Z1.D = Zero Liquid Discharge system in Bulk Drug and formulation industry is
considered when treated effluent meeting the limits prescribed for compulsory
parameters shall be used in Process or Utilities (boiler/ Cooling tower etc.). The reuse of
treated effluent in gardening/ horticulture shall not be considered as ZLD in Bulk Drug
and formulation industries.

** The Bio assay test shall be conducted as per IS : 6582-1971

Parameters listed as “Additional Parameters™ shall be prescribed depending upon the
process and product.

**% Limits shall be applicable to industries those are using Benzene, Toluene, Xylene,
Methylene Chloride, Chlorobenzene.

##x% AP] limits shall be applicable for units manufacturing API other than antibiotics.

B. EMISSION STANDARDS from Process Reactor Vents/ Tank farm Vents

Parameter Limiting value for concentration (mg/Nm°)
Chlorine 15

Hydrochloric acid vapour 35

Ammonia 30

Benzene 5

Toluene 100

Acetonitrile 1000

Dichloromethane 200
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Xylene

100

Acetone

2000

C. The total losses of solvent should not be more than 3% of the solvent

consumed.

D. Antibiotic Residues in the treated effluent of Bulk Drug and Formulation
Industry and CETP with membership of Bulk Drug and formulation Units
Individual antibiotic residues will be equal to or less than the values given in the below

table.

Parameter Limiting value for concentration (ug/l)
1. Amikacin 6.40
ii. Amoxicillin 0.10
iii. Amphotericin B 0.01
iv. Ampicillin 0.10
V. Anidulafungin 0.01
vi. Avilamycin 3.20
vii. Azithromycin 0.01
viil. Aztreonam 0.20
IX. Bacitracin 3.20
X. Bedaquiline 0.03
I, Benzylpenicillin 0.10
Xil. Capreomycin 0.80
Xiii. Cefaclor 0.20
Xiv. Cefadroxil 0.80
XV. Cefalonium 8.40
xvi.  Cefaloridine 1.60
xvii.  Cefalothin 0.80
xviii.  Cefazolin 0.40
Xix. Cefdinir 0.10
XX. Cefepime 0.20
XXi. Cefixime 0.02
XXIl. Cefoperazone 0.20
XXIil. Cefotaxime 0.04
XX1V, Cefoxitin 3.20
XXV. Cefpirome 0.02
XXVI. Cefpodoxime 0.10
XXVil. Cefquinome 0.64
XXViil. Ceftaroline 0.02
XXIX. Ceftazidime 0.20
XXX. Ceftibuten 0.10
XXXI. Ceftiofur . 0.02
XXXIL Ceftobiprole 0.09
XXXiii. Ceftolozane 0.76
XXX1V. Ceftriaxone 0.01
XXXV. Cefuroxime 0.20
XXXVI. Cephalexin 0.03
XXXVIi. Chloramphenicol 3.20
xxxviii.  Ciprofloxacin 0.02
XXXI1X. Clarithromycin 0.03
xl. Clavulanic Acid 22.40
xli. Clinafloxacin 0.20
xlii. Clindamycin 0.04
xliii. Cloxacillin 0.05
xliv. Colistin 0.80
xlv. Daptomycin 0.40
x1vi. Delamanid 0.02
xlvii. Doripenem 0.04
xlviii. Doxycycline 0.80
xlix, Enramycin 1.92
L Enrofloxacin 0.02
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li. Ertapenem 10.05
lii. Erythromycin "0.20
liii. Ethambutol 0.80
liv. Faropenem 0.01
Iv. Fidaxomicin 0.01
Ivi. Florfenicol 0.80
1vii. Fluconazole 0.10
Lviti. Flumequine 0.10
lix. Fosfomycin 0.80
Ix. Fusidic acid 0.20
Ixi. Gatifloxacin 0.05
Ixii. Gemifloxacin 0.02
Ixiii. Gentamicin 0.08
Ixiv. Imipenem 0.05
Ixv. Isoniazid 0.05
Ixvi. Itraconazole 0.004
Ixvii. Kanamycin 0.44
Ixviii. Levofloxacin 0.10
xix. Lincomycin 0.72
Ixx. Linezolid 2.68
Ixxi. Loracarbef 0.80
Ixxii. Mecillinam 0.40
Ixxiii. Meropenem 0.02
Ixxiv. Metronidazole 0.05
Ixxv. Minocycline 0.40
Ixxvi. Moxifloxacin 0.05
Ixxvii. Mupirocin 0.10
Ixxviii. Nalidixic acid 6.40
Ixxix. Narasin 0.20
Ixxx. Neomycin 0.01
Ixxxi. Netilmicin 0.20
Ixxxii. Nitrofurantoin 25.60
Ixxxiii. Norfloxacin 0.20
Ixxxiv. Ofloxacin 0.20
Ixxxv. Oxacillin 0.40
Ixxxvi. Oxytetracycline 0.20
Ixxxvii. Pefloxacin 3.20
Ixxxviii. Phenoxymethylp
enicillin 0.02
[xxxiX. Piperacillin 0.20
XC. Polymixin 0.80
XCi. Retapamulin 0.02
xcil. Rifampicin 0.02
Xciii. Roxithromycin 0.40
XCiv. Secnidazole 0.40
xcv.  Sparfloxacin 0.02
xcvi.  Spectinomycin 12.80
xcvil.  Spiramycin 0.20
xcviii.  Streptomycin 6.40
XCiX. Sulbactam 6.40
c.  Sulfadiazine 288.00
ci. Sulfadimethoxin
e 20.00
cii.  Sulfadoxine 0.24
ciil. Sulfamethoxazol
e 0.24
civ.  Tazobactam 17.60
cv.  Tedizolid 3.92
cvi.  Teicoplanin 0.20
cvii.  Telithromycin 0.02
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cviii. Tetracycline 0.40
CIX. Thiamphenicol : 0.40
CX. Tiamulin 0.40
cXi. Ticarcillin 3.20
cxii. Tigecycline 0.40
CXiii. Tildipirosin 0.17
CXIV, Tilmicosin 0.40
CXV. Tobramycin 0.40
CXVI1. Trimethoprim 0.20
CXVil. Trovafloxacin 0.01
cxviii. Tylosin 0.33
CXIiX. Vancomycin 3.20
CXX. Viomycin 0.80
CXXI. Virginiamycin 0.80.”.

Note:- The sludge containing antibiotic residues shall be incinerated and the standard of incinerator notified for
common hazardous waste incinerator or industry specific incinerator shall be applicable.

[F.No. Q-15017/12/2018-CPW]
JIGMET TAKPA, Jt. Secy.

Note: The principal rules were published in the Gazette of India, Extraordinary, Part I, Section 3,Sub-section (i) vide

number S.0. 844 (E), dated the 19th November, 1986 and last amended vide notification number G.S.R.
952(E), dated the 26th December, 2019.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. manos kumarvERMA Sl ot o ANOI VR A
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The members of the AMR Industry Alliance have developed a unified approach to establishing discharge
targets for antibiotic manufacturing, based on Predicted No-Effect Concentrations (PNECs) for use in
environmental risk assessments of antibiotics. The discharge target can be derived using these PNECs and
site-specific parameters. The publication of the PNEC table fulfills the commitment of the AMR Industry
Alliance to publish science-driven, risk-based targets for discharge concentrations of antibiotics. For the
first time, the pharmaceutical industry, as member companies of the Alliance, have collated, shared,
analyzed, and published existing antibiotic data with respect to antimicrobial resistance and eco-toxicity.

The PNEC table contains two values. PNEC-Environment (PNEC-ENV) values are based on eco-toxicology
data generated by Alliance member companies and relevant peer reviewed literature. These values are
intended to be protective of ecologica! species and incorporate assessment factors consistent with
standard environmental risk methodologies (Brandt et al., 2015%; Le Page et al., 2017™). The PNEC-
Minimum Inhibitory Concentration (PNEC-MIC) values are based on the approach published in Bengtsson-
Palme and Larsson (2016)" and are intended to be protective of resistance promotion. This table will be
updated periodically as new reliable and robust data become available.

The release of this table is an important step in the journey of evaluating antibiotic discharge
concentrations using science-driven, risk-based targets, allowing Alliance member companies to work
toward achieving these target values at the receiving water body. The AMR Industry Alliance
recommendation is that companies target the lower of these two values (when available) for assessing
manufacturing site discharges under a risk-based framework.

The AMR Industry Alliance believes working toward achieving these antibiotic discharge concentration
targets will be both protective of ecological resources and also lower the potential for the evolution and
selection of AMR in the environment. it is important to note that these values are recommended based

on currently available information, thus, may change as new reliable and relevant information generated
to recognized protocols comes to light.

1 Brandt, et al., 2015. Ecotoxicological assessment of antibiotics: A call for improved consideration of microorganisms. Environment
International, 85: 189-205.

121 Le Page, et al., 2017. Integrating human and environmental health in antibiotic risk assessment: A critical analysis of protection goals, species
sensitivity and antimicrobial resistance. Environment International, 109: 155-169.

Bl Bengtsson-Palme & Larsson, 2016. Concentrations of antibiotics predicted to select for resistant bacteria: Proposed [imits for environmental
regulation, Environment International 86; 140-149.

Revision Date: 24 January 2020
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16.00

v

Amikacin

Amoxicillin 0.57 0.25

Ampbhotericin B N/A 0.02

Ampicillin 0.60 0.25

Anidulafungin N/A 0.02

Avilamycin 125.00 8.00

Azithromycin 0.03 0.03

Aztreonam N/A 0.50

Bacitracin 114.59 8.00

Bedaquiline 0.08 0.08

Capreomycin N/A 2.00

Cefaclor N/A 0.50

Cefadroxil 0.14 0.14
Cefalonium 21.10 21.10
Cefaloridine N/A 4.00
Cefalothin N/A 2.00
Cefazolin N/A 1.00
Cefdinir N/A 0.25
Cefepime N/A 0.50
Cefixime 0.60 0.06
Cefoperazone N/A 0.50
Cefotaxime 0.12 0.12

Cefoxitin N/A 8.00

Cefpirome N/A 0.06
Cefpodoxime proxetil 176 0.25

Cefquinome 1.60 1.60

Ceftaroline 0.12 0.06

Ceftazidime 1.30 0.50

Ceftibuten N/A 0.25

Ceftiofur N/A 0.06

Ceftobiprole 0.23 0.23

Ceftolozane 1.90 1.90

Ceftriaxone 29.40 0.03

Cefuroxime 1.70 0.50

Cephalexin 0.21 0.21

Revision Date: 24 January 2020
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Cephradine 0.19 N/A 0.19
Chloramphenicol N/A 8.00 8.00
Chlortetracycline 5.00 N/A 5.00
Ciprofloxacin 0.45 0.06 0.06
Clarithromycin 0.26 0.25 0.25
Clinafloxacin N/A 0.50 0.50
Clindamycin 0.10 1.00 0.10
Cloxacillin 20.00 0.13 0.13
Colistin (Polymyxin E) 9.00 2.00 2.00
Daptomycin 510.00 1.00 1.00
Delamanid 0.03 N/A 0.03
Doripenem 0.46 0.13 0.13
Doxycycline 25.10 2.00 2.00
Enramycin 4.80 N/A 4.80
Enrofloxacin 191 0.06 0.06
Ertapenem 14.00 0.13 0.13
Erythromycin 0.50 1.00 0.50
Ethambutol N/A 2.00 2.00
Faropenem N/A 0.02 . 0.02
Fidaxomicin 891.00 0.02 0.02
Florfenicol 38.00 2.00 2.00
Flucloxacillin 26.80 N/A 26.80
Fluconazole N/A 0.25 0.25
Flumequine N/A 0.25 0.25
Fosfomycin N/A 2.00 2.00
Fusidic acid N/A 0.50 0.50
Framycetine Testing on-going 0.06 0.06
Gatifloxacin N/A 0.13 0.13
Gemifloxacin N/A 0.06 0.06
Gentamicin 0.15 1.00 0.15
Imipenem 0.41 0.13 0.13
Isoniazid N/A 0.13 0.13
Kanamycin 1.05 2.00 1.05
Levofloxacin 0.52 0.25 0.25
Lincomycin 0.81 2.00 0.81
Linezolid 3.50 8.00 3.50

Revision Date: 24 January 2020
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N/A 200 2.00
Mecillinam N/A 1.00 1.00
Meropenem 1.50 0.06 0.06
Metronidazole N/A 0.13 0.13
Minocycline Testing on-going 1.00 1.00
Moxifloxacin N/A 0.13 0.13
Mupirocin N/A 0.25 0.25
Nalidixic acid N/A 16.00 16.00
Narasin N/A 0.50 0.50
Natamycin Testing on-going N/A N/A
Neomycin 0.03 2.00 0.03
Netilmicin N/A 0.50 0.50
Nitrofurantoin N/A 64.00 64.00
Norfloxacin 120.00 0.50 0.50
Ofloxacin 10.00 0.50 0.50
Oxacillin N/A 1.00 1.00
Oxytetracycline 47.00 0.50 0.50
Pefloxacin N/A 8.00 8.00
Penicillin G Procaine 16.00 0.25 0.25
Phenoxymethylpenicillin N/A 0.06 0.06
Piperacillin 4.30 0.50 0.50
Polymixin B 0.06 N/A 0.06
Pristinamycin Testing on-going N/A N/A
Puromycin 31.00 N/A 31.00
Retapamulin N/A 0.06 0.06
Rifampicin Testing on-going 0.06 0.06
Rifamycin N/A N/A N/A
Rifaximin ‘N/A N/A N/A
Roxithromycin 6.80 1.00 1.00
Secnidazole N/A 1.00 1.00
Sparfloxacin N/A 0.06 0.06
Spectinomycin N/A 32.00 32.00
Spiramycin 1.09 0.50 0.50
Streptomycin N/A 16.00 16.00
Sulbactam N/A 16.00 16.00
Sulfadiazine 11.21 13.00 11.21
Sulfamethoxazole 0.60 16.00 0.60

Revision Date: 24 January 2020
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Tedizolid 3.20

Teicoplanin 12.90 0.50 0.50
Telithromycin Testing on-going 0.06 0.06
Tetracycline 3.20 1.00 1.00
Thiamphenicol N/A 1.00 1.00
Tiamulin N/A 1.00 1.00
Ticarcillin N/A 8.00 8.00
Tigecycline Testing on-going 1.00 1.00
Tildipirosin 0.42 N/A 0.42
Tilmicosin 0.80 1.00 0.80
Tobramycin 4.30 1.00 1.00
Trimethoprim 312.45 0.50 0.50
Trovafloxacin N/A 0.03 0.03
Tulathromycin Testing on-going N/A N/A
Tylosin 0.98 4.00 0.98
Vancomycin N/A 8.00 8.00
Viomycin N/A 2.00 2.00
Virginiamycin N/A 2.00 2.00

Revision Date: 24 January 2020
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T MINISTRY OF ENVIRONMENT AND FORESTS
NewDelhi, Sthluly, 2000 :
GSR. 512(8)—Inexercise of the powers conferred by Sections 6 and 25 of the Environment (Protection) Aci; 1986
(29 of 1986), the Central Government hereby makes the following rules further to amend the Environment(Protection) Act,
1986, namely -~ }

1. (1) These rulesmay be called the Environment (Protection) Third Amendrment Rules, 2009.
(2) They shall coine into force on the date of their publication in the Official Gazette.
2. Inthe Environment (Protection) Rules, 1986, inschedole L—
(&) serial number 39 and the entries relating thereto, shall be omitted; and
(b) inserial number 73 and the entries relating theréto,— ‘
() forthe existing heading, the following heading shall be substituted, namely :—
“Pharmaceutical (Manufacturing and Formulation) Industry.” ’

G for serial numbers (i) and (i) and the entries refating thereto under columns 3 and 4, the following entries
shall respectively bie substituted, namely :—

SNo. Industry Parameter Standards
1. 2 3 4
“Effluent Standards
i. Compuisory Paramefers
Limiting concentration inmg/1,
expect forpH

pH 6.0-8.5
Oil & grease i0
BOB (3 days27°C) 100*
Total suspended solids 100
Bioassay Test 90% survival of fish after first 96 hours

in 100% effluent**

ii. Additional Parameters

Mercury 001
Arsenic \ 026
Chromium (Cré*) 0.10
Lead 0.10
Cyanide 0.0
Phenolics (C,H,0H) 10
Sulphides (as'S) 20
Phosphate (as P) 59
Note:

¥ The BODanid COD lintits shall be 30 mg/1 and 250 mg/1 respectively, if reated
effluent is discharged directly into a fresh water body i.e., steam, canal, river or
lake.

** The Bioassay Test shall be conducted as per IS 1 6582-1971.
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@ Parameters listed as ‘Additional Parameters’ shall be prescribed depending upon
the process and product.

(@) Limits for total dissolved solids in effluent shall be prescribed by the concerned
pollution control board/pollution contro! committee depending upon the recipient
water body.”.

[ No. Q-15017/3472006-CPW]
RAJNEESH DUBE, Jt. Secy.

Note s~ The principalrules were published inthe Gazette of India vide number 8.0. 844(E) dated 19th November 1986 and
subsequently amended vide 8,0, 433(B) dated 18th April, 1987; 8,0, 64(E) dated 18th January, 1988; 5.0, 3(E)
dated 3rd January, 1989; S.0. 190(E) dated 15th March, 1989; G.S.R. 913(E) dated the 24th October, 1989;
S.0. 12(E) dated the 8th January, 1990; G.S.R. 742(E) dated the 30th August, 1990; S.0. 23(E) dated the
16th January, 1991; G.S.R. 93(E) dated the 21st February, 1991; G.S.R. 95(E) dated the 12th February, 1992;
‘G.8.R. 329(E) dated the 13th March,.1992; G.8.R. 475(E) dated the 5th May, 1992; G.5.R. T97(E) dated the
1stOctober, 1992; G.S.R. 386(E) dated the 28th April, 1993; G.S.R. 422(E) dated the 19th May, 1993; G.S.R. 801(E)
dated the 31st December, 1993; G.S.R. 176(E)dated the 3rd April, 1996; G.S.R. 631(E) dated the 3 1st October, 1997;
G.S.R. 504(E) dated the 20th August, 1998; G.S.R. 7(E) dated the 2nd January, 1999; G.S.R. 682(E) dated the
6th October, 1999; G.8.R. 742(E) dated the 25th September, 2600; G.5.R. 72(Ey dated the 6th February, 2001;
G.S.R. 34(E) dated the 22nd January, 2002; G.S.R. 37 1(E) dated the 17th May, 2002; G.8.R. 489(E) dated the
9th July, 2002; 8.0. 1088(E) dated the 11th October, 2002; G.S.R, 849(E) dated the 30th December, 2002;
G.S.R. 520(F) dated the 1st July, 2003; G.S.R. 92(E) dated the 20th January, 2004; G.S.R. 448(E) dated the 12th July,
2004; Corrigenda G.S.R. 520(E) dated the 12th August, 2004; G.S.R. 272(E) dated the 5th May, 2005; G.S.R. 315(E)
dated the 16th May, 2005; G.S.R. 546(E) dated the 30th August, 2005; G.S.R. 46(E) dated the 3rd February, 2006;
G.8.R. 464(E) dated the 7th August, 2006; G.S.R.640(E) dated the 16th Getober, 2006; G.8.R. 566(E) dated the
29th August, 2007; G.S.R. 704(E) dated the 12th November, 2007; G.8.R. 186{E)dated the 18th March, 2008;
G.8.R. 280(E) dated the 1 1th April, 2008; G.8.R. 344(E) dated the 7th May, 2008; G.S.R.414(E)dated the 30th May,
2008; G.S.R.481(E) dated the 26th June, 2008; G.SR. 579(E) dated the 6th August, 2008; G.S.R. 600(E) dated the
18th August, 2008; G.S R. 752(E) dated the 24th October, 2008; G.S.R. 97(E) dated the 18th February, 2009 and

- G.8.R. 149(E) dated the 4th March, 2009.

‘Printed by the Manager, Government of India Press; Ring Road;, Mayapuri, New Delhi-¥10064
and Published by the Controller of Puldications, Delhi-110054.
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a~ ANNEXRE - R-1/3
Government of Himachal Pradesh
Department of Env., Sc. & Technology

 No. STE-F(2)-172017 Dated : Shimla-2, /#2018

NOTIFICATION

The Governor, Himachal Pradesh is pleased to notify the following
paranicters for inlet quality standards for Common Eftluent Treatment Plants (CETPs) in
the State of Himachal Pradesh as per recommendation/prescription of the Himachal
Pradesh State Pollution Control Board vide their letter No. HPSPCB-CETP (lonseat
branch) 2017-10347 dated 14.08.2017 as per provisions contained in the notification No:
S.0. 4 (F) dated 01.01.2016 issued by the Ministry of Environment, Forest & Climate
Change, Government of India:-

Sr. No | Name of the | Prescribed inlet value
Parameter
I T8S Up to 250 mg/1 as per actual design
2. Oil and grease Upto 30 mg/1 as per actual design
3. PH 6.0-9.0 as per actual design
e T ! 17 / - By Order.
T ) : /_),;",% ) . )
b D ey Manisha Nanda
j'w’ ((w 0 1 Addl Chief Secretary (Env.. S&T) to the
Ny ;‘,\’ [‘7)’} o Government of Himachal Pradesh
!
Endsts. No. : As above. Dated: Shimla-2, 13-572018

Copy forwarded for information and necessary action to:
1. Addl Chief Secy. (U.D.) to the Government of Himachal Pradesh
‘j/Pr Secy. (Ind.) to the Government of Himachal Pradesh
~"The Member Secretary, HPPCB, Shimla-9
4. The Director, Environment, S & T, HP, Shimla-1

bl

_ (D.C. Rana)
Spl. Secy. (Env., Sc. & Tech.) to the
Government of Himachal Pradesh
(Ph. No.0177-2626212)
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Government of Himachal Pradesh I 8‘//‘7/
Department of Env., Sc. &Technology W2, “
a9 6
No. STE-F(2)-1/2017 Dated : Shimla-2, 96 122019 ===

NOTIFICATION

In partial modification of this department Notification of even
number dated 17.03.2018, the Governor, Himachal Pradesh is pleased to notify the
following additional parameters for Inlet Quality Standards in respect of Common Effluent
Treatment Plant (CETP) at Baddi in the State of Himachal Pradesh in accordance with the
provisions contained in the Ministry of Environment, Forest & Climate Change,
Government of India Notification No: S.0. 4 (E) dated 01.01.2016:-

B I(J \ S.No. Name of the Parameter Standards (in mg/1)
/5 /\/@' 1. TSS 250 mg/i
% 2. COD 1000 mg/l
)Q-,Cf/ 3. BOD 350 mg/1
4. 0&G 15 mg/l
F ’ﬂ\W\\\ 5. Sulphide 5 mg/l
6. Ammonical Nitrogen 50 mg/l
7. Total Phosphate S mg/l
8. Chromium Hexavalent 2 mg/l
9, Lead | mg/l
Y 10. Phenolic Compound 5 mg/l
31 '7{([ 1. FDS 2100 mg/l
By Order,
(R.D Dhiman)

Addl. Chief Secretary (Env., S&T) to the
Government of Himachal Pradesh
Endsts. No. As above. , -Dated: Shimla-2, 96 +.12.2019.
Copy forwarded for information and necessary action to:
1. The Addl. Ghief Secy. (Ind.) to the Government of Himachal Pradesh.
2. The-8ccretary (Urban Dev.) to the Government of Himachal Pradesh.
L}/fﬁiﬁmber Secretary, HPPCB, Shimla-9
4. The Director, Environment, S & T, HP, Shimla-1. ‘ \.»
e~ — - . ERme— L.
(Satpal Dhiman)™ S-12.-2.a14
Joint Secretary (Env., S&T) to the
Government of Himachal Pradesh
Phone No. 0177-2621874
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